
 

 

August 27, 2024 

 
Dear Sirs, 
 
Sub: Disclosure under Regulation 30 of the Securities and Exchange Board of India (Listing 

Obligations and Disclosure Requirements) Regulations, 2015, as amended – Press 
Release 

 
Please find enclosed a copy of press release being issued by the Company, in relation to the 
settlement agreement entered into by and amongst the Company, Culver Max Entertainment 
Private Limited (formerly Sony Pictures Networks India Private Limited) and Bangla 
Entertainment Private Limited. 
 
This is for your information and records. 
 
Thanking you, 
 
Yours faithfully, 
For Zee Entertainment Enterprises Limited 
 
 
 
 
Ashish Agarwal 
Company Secretary 
FCS6669 
 
Encl: As above 
 

The Listing Department  
BSE Limited 
Phiroze Jeejeebhoy Towers  
Dalal Street, Fort, 
Mumbai 400 001 
BSE Scrip Code Equity: 505537 
                    

The Listing Department  
National Stock Exchange of India Limited 
Exchange Plaza, 
Bandra Kurla Complex, 
Bandra (East), Mumbai – 400 051 
NSE Symbol: ZEEL EQ 
                     



 
	
For	Immediate	Release		
 

Zee	Entertainment,	Culver	Max	Entertainment	and	Bangla	

Entertainment	reach	a	comprehensive	settlement	to	conclude	all	

disputes	related	to	Merger	Co-operation	Agreement	&	Scheme	of	

Arrangement	

Withdrawal	applications	to	be	filed	by	the	companies	before	the	Singapore	International	

Arbitration	Centre,	NCLT	and	all	relevant	regulatory	authorities	

MUMBAI,	 27th	 August	 2024:	 ZEE	 Entertainment	 Enterprises	 Ltd.	 (ZEE),	Culver	

Max	Entertainment	Pvt.	Ltd.	 (CMEPL)	operating	 as	 Sony	Pictures	Networks	 India	

(SPNI),	 together	 with	 its	 group	 company	Bangla	 Entertainment	 Pvt.	 Ltd.	 (BEPL),	

have	arrived	at	a	comprehensive	non-cash	settlement,	amicably	resolving	all	disputes	

related	 to	 the	 Merger	 Co-operation	 Agreement	 and	 the	 Composite	 Scheme	 of	

Arrangement.			

As	 part	 of	 the	 settlement,	 the	 companies	 have	 mutually	 agreed	 to	 withdraw	 all	

respective	 claims	 against	 each	 other,	 in	 the	 ongoing	 arbitration	 at	 the	 Singapore	

International	 Arbitration	 Centre,	 and	 all	 related	 legal	 proceedings	 initiated	 in	 the	

National	Company	Law	Tribunal	 (NCLT)	and	other	 forums.	The	companies	will	also	

withdraw	 the	 respective	 Composite	 Schemes	 of	 Arrangement	 from	 the	 NCLT	 and	

inform	the	relevant	regulatory	authorities.	

Under	 the	 terms	of	 the	 settlement,	none	of	 the	parties	will	have	any	outstanding	or	

continuing	obligations	or	liabilities	to	the	other.	The	settlement	stems	from	a	mutual	

understanding	 between	 the	 companies	 to	 independently	 pursue	 future	 growth	



 
opportunities	with	a	renewed	purpose	and	focus	on	the	evolving	media	&	entertainment	

landscape,	signifying	the	definitive	conclusion	of	all	disputes.	

=END=	

Note	to	Editors:	

	

About	ZEE	Entertainment	Enterprises	Ltd.	

Zee	Entertainment	Enterprises	Ltd.	is	a	leading	content	company	offering	entertainment	content	to	diverse	audiences.	
With	a	presence	in	over	190	countries	and	a	reach	of	more	than	1.3	billion	people	around	the	globe,	ZEEL	is	among	the	
largest	global	Media	&	Entertainment	Companies	across	genres,	languages,	and	integrated	content	platforms.	
Media	Contacts:	Parag.darade@zee.com	|	Chandni.mathur@zee.com		

	

About	Culver	Max	Entertainment	Private	Limited	(formerly	known	as	Sony	Pictures	Networks	India):	
 
Sony	Pictures	Networks	India	is	the	consumer-facing	identity	of	Culver	Max	Entertainment	Private	Limited,	which	is	an	
indirect	wholly	owned	subsidiary	of	Sony	Group	Corporation,	Japan.		
	
The	Company	has	several	channels	including	Sony	Entertainment	Television	(SET	and	SET	HD),	one	of	India's	leading	
Hindi	general	entertainment	television	channels;	Sony	MAX,	India's	premium	Hindi	movies	and	special	events	channel;	
Sony	MAX	2,	another	Hindi	movie	channel	showcasing	great	India	Cinema;	Sony	MAX	HD,	a	high	definition	Hindi	
movie	channel	airing	premium	quality	films;	Sony	WAH,	the	Hindi	movies	channel	for	rural	markets;	Sony	SAB	and	
Sony	 SAB	HD	 the	 family-oriented	Hindi	 comedy	 entertainment	 channels;	 Sony	 PAL,	 a	 genre	 leader	 in	 rural	Hindi	
speaking	markets	(HSM)	showcasing	the	best	of	Hindi	general	entertainment	and	Hindi	movies	from	its	content	library;	
Sony	PIX	and	Sony	PIX	HD,	Sony	BBC	Earth	and	Sony	BBC	Earth	HD,	the	premium	factual	entertainment	channels,	
Sony	AATH,	the	Bangla	entertainment	channel;	Sony	YAY!,	the	kids	entertainment	channel;	Sony	Sports	Network	–	
Sony	Sports	Ten	1, 	Sony	Sports	Ten	1	HD,	Sony	Sports	Ten	2,	Sony	Sports	Ten	2	HD,	Sony	Sports	Ten	3,	Sony	Sports	Ten	
3	HD;	Sony	Sports	Ten	4,	Sony	Sports	Ten	4	HD;	Sony	Sports	Ten	5;	Sony	Sports	Ten	5	HD;	Sony	Marathi,	the	Marathi	
general	entertainment	channel; Sony	LIV	-	the	digital	entertainment	VOD	platform	and	Studio	NEXT	the	independent	
production	venture	for	original	content	and	IPs	for	TV	and	digital	media.	The	Company	reaches	out	to	over	700	million	
viewers	in	India	and	is	available	in	167	countries.		
	
The	Company	is	recognised	as	an	employer	of	choice	within	and	outside	the	media	industry.	It	is	a	recipient	of	several	
awards,	 including	India’s	Best	Companies	to	Work	For	2021	by	the	Great	Place	to	Work®	Institute,	 India,	 ‘Aon	Best	
Employers	India’	awards	in	recognition	of	the	company’s	unique	workplace	culture	and	exceptional	people	practices,	
consistently	 ranking	 amongst	 India’s	 Top	 10	 Companies	 with	 Best	Health	&	Wellness	 Practices	 by	 SHRM	&	CGP	
Partners	and	listed	by	Working	Mother	&	AVTAR	as	one	of	the	100	Best	Companies	for	Women	in	India.			
 
Media	Contact:	humsa.dhir@setindia.com 
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